The applicant is an employee in Harthern'ﬂiiiyiiékhflg*
He has filed an application sesking direction teo the | -fﬂiﬁ
respondents for his promotion fgom the pest of Chief
Goods Clerk in the scale of fs.1400-2300 to the grade af

R .1 600-2650.

o4
24 In the countesr-affidavit filed by the respondents, £

in para 5, it has been stated that the relief prayed ' 1 e

L{ | by the applicant haS already been grantsd inasmuch eS - 1
!, g he has heen promoted to the grade of f:o1600-2660, vide k_',]r
= = ordsr dated 15-10-88 and posted at KanpUre The cepy of A
T'flﬁ, | the order has also besn annexed Lo the counter. The ' f1
f"‘f' ;'- A respondsnts have,therefore, stated that the applicstien _2‘
| '-'_:1;‘_ has become infructucus and the same deserves to be ";_'
e sismissed. g
e TR T As the relief prayed by the spplicant has already &

een granted, this application hes become infructuous and




